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«rfors*r *fs # wtor*;* q̂- * sprer 

%frc  sp afîr  *m sf ft*
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Nagarjunasagar Project

*2<ia I Shrl Nagri Reddy:
\Shri D. V Rao:

Will the Minister of Irrigation and 
power be pleased to state.

(a) whether the Central Water and 
power Commission has considered the 
full project with power scheme of the 
ĵagarjunasagar Pioject presented by 
the Government of Andhra Pradesh;

(b) if so the decisions arrived at, 
and

(c) what arc the salient points •( 
diffeidnce between the* scheme pre­
sented by the Government of Andhra 
Pradesh and the decision  of the 
Centre9

The Minister of Irrigation and Power 
(Haflz Mohammad Ibrahim): (a) The
Andhra and Hydeiabad Governments 
submitted 111 1954 a joint report on the 
Kagarjunasagar Project which covered 
power development also and it was 
decided at an inter-State conference 
held in February, 1955 to proceed with 
the present project only  No farther 
proposals have  since been received 
from the Andhra Pradesh Govem- 
rnent

(b) and (c) Do not arise




